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Will he Minster of Home Afialys
be pleased to state-

{a) whether it is a fact that the Naga
hostiles have contacts with Pakistan;

T ATGUST 100 Ondl “Rwaiiierk 08

have come nto ‘the pomseusion of
Government; and

(¢) what action has Government
taken in the matter?

The Minister of Home ANain
(Pandit G B Pant): (a) and (b).
Bome papers and documents y VT
recovered by the Assam Police from
the house of a Naga nsmed Dally
Namo, which indicateg attempts on the
part of hostlie Nagas to enlist Pak-
wistan’s assistance. 1t also appears
from these papers that the contact was
maintained through the Assistant High
Commussioner for Pakistan at Shillong.

(c) At the request of the Govern-
ment of Indla, the Government of
Pakistan has withdrawn this official
from Shillong

Shri Basumatari: May I know whe-
ther since the new set-up of adminis-
tration brought under the Central
Government, the activities of the hos-
tile Nagas are on the increase or de-
crease® That i1s the first question..

Mr. Bpeaker: No ‘first question’
Only one guestion can be asked at a
time

Shri Basamatari: That was my ques-
tion by way of a supplementary to
Q No. 333

Mr. Speaker: All right

Shri Bssumatari: I <hail ask a
supplementary on @ No. 355 later on

Mr. Speaker: Two questions cannot
be combined and asked one after the
other

Pandit Q. B. Pant: They have been
on the decrease for some time,

Shri Bassmatari: My supplementary
on Q@ No 355 is this. May I know
whether it is a fact that one young
Naga has been arrested on suspicion
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which were seized from themi that
certain conclusions were drawm,

Shrimati Mafids Ahmed: With
reference to Q. No. 338, may I know
whather any finencial assistance was
made available to the State Govern-
ment for giving rellet to the sufferers
from Naga depradation in those areas?

Pandit G. B. Pant: 8o far as the
Naga unit itself is concerned, relief is
administered directly by the Centre,
through the officlals who are serving
there. Bo far as the Army is concern-
ed, the Centre has been considering,
and would like to consider sympathe-
tically their requests for assistance

off Ww TATHT . WTF A GEAT
g & arm a1 glaare e w3 &,
s s Al § 7

qfen WMo ¥o @ : YTH FTUH
# o aerd g€ av, A7 oo Aty amw
W a 39 ¥ wE glaqR aEr @
T AT F gy7 9T gy @
g7 glaard &1 gevw & S s
WXE ) 53R gg AT ey A fw @
gy fren & gfgare a7 ot o ¥
£
Bhrimati Parvathi Krishnan: In
answer to question No. 335, the Minis-
ter stated that representations have

been made to the Government of
Pakistan with regard to the Assistant

form of arms, and the Army authori-
ties also have not denied that report
but only stated that they did not
succeed in their mission, may I know
what stepe are being taken to seal in
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Shri Jaipal Singh: Between the
answer to 333(a) where & 'large num-
ber of Naga hostiles’ are mentioned
and the speech of the hon. Deputy
Minister the other day in which he
referred to ‘2 small section of the
Nagas' there is a conflict. May we get
a rough idea of what is the number?

Pandit G. B. Pant: Let me first
understand what is the conflict.

Shri Jaipal Singh: Part (a) of
question 333 was ‘whether it is a fact
that a large number of Naga hostiles
recently penetrated into North Cachar
...." and gso on and the answer is
‘m'.

Pandit G. B. Pant: That has not
been admitted in the answer.

Shri Jaipal Singh: If it has not
been admitted, may we know how
small the figure is because we are told
that only a small section is involved,
and martial law hag been made into
a regular law?

Pandit G. B. Pant: It is very difi-
cult to give the correct figure. After
all, the Naga hostiles wander about
and roam about, and they are for the
most part concesling themselves in
the recesses of the hilis. But their
numbers are dwindling Many of
them-—at lemst, the important ones
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among them-—have sither come over-
ground or appeared belore the authord.
ties, and the depredations in the Nags
Unit itself bave dwindled consider-
ably.

Shricaat! Mafida Ahmed: A UPI
news item published in the Hindusthan
Stamdard (Calcutta edition) of 10th
May, 1958 revealed that facilities have
been offered by Pakistan for training
Naga hostiles in the East Pekistan
Hills Battalion. If so, may I kmow
what further information Government
have in this regard?

Pandit G. B. Pant: Government have
no suthentic information about it

Shrimati Parvathi Xrishaan: A

repart has appeared in the Press that
a prominent businessman in Cachar
is said to have given ghelter to some
Naga hostiles and given them help to
cross the border with letters of intro-
duction to people in Sylhett May I
know whether any reports have reach-
ed Government to this effect and if
80, what action has been taken in the
matter?

Pandit G. B. Pant: Enquiries were
made and it was found that promi-
nent businessmen were not doing any-
thing of this sort.

Shri P. C. Boreoak: May I know
how much time Government expect to
take to restore peace in the Naga
area?

Pandit G. B. Pant: 1 hope if we
all co-operate and if we succeed in
winning the goodwill of the Nagas, it
will not take much time.
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that there has been some contact bet-
ween Pakistan and the Nagus and vice
versa and theres has been arrest aiso

This has eagitated the pul
May I know how far this is true and
what steps have been taken? Has this
been discussed with the loyal Nagas
as to what we should do in the matter?

among the Nagas have been trying to
win the sympathy of Pakistan on the
other side, of some of the officials or
those who are in charge. This indi-
cated that this particular officer on our
side had been instrumental in giving
them some assistance and facilities. So
he has been removed,

Shri Nanshir Bharucha: Since the
hon. Minister has stateq that the num-
ber of Nagas hostiles has been dwindl-
ing, where was the necessity of pro-
mulgating the Ordinance?

activities in the Naga area itself have
gone down considerably—they have
been squeezed out and they have for-
feited the sympathies of the Nagas—
they are extending their activities ts





